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HON. SPEAKER: The question is:
"To move for leave to introduce a Bill further to amend the Sick Textile Undertakings (Nationalisation) Act, 1974 and the Textile

Undertakings (Nationalisation) Act, 1995 in order to continue with the lease-hold rights vested in the National Textile Corporation on
completion of the lease-hold tenure."

The motion was adopted.
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